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Governme nt of Ind ia 

Ministry of Finance 

Department of Revenue 

(Central Board of Direct Taxe ) 

NOTIFICATION 
Nc-:w Delhi, the 201" July, ?.017 

S.O ... .... (F.) .- In ex~~rcise of the powers conferre~ by clause (46) of section 10 of the Income-tax Act, 1961 

(43 of 1961 ), the Central Government hereby notifies for the purp se.s of the said clause, the Assam State 

Biod iversity Board, a board established by the Government o Assam, in respect of the follo w ing 

specified income arising to that board, namely:-

a) Grants rece ived by the Board from AssClm State Co .rnment and from National 

Biodivers ity Authority; 

b) fee received by the Board .for g1·anting access to biol gicaJ resources by applicants; 

c) tee/ Consultancy charges received fro m organizati <S for carryi.ng ou t field 

studies/ research works; 

d) interest ea rned on the G rants in aid provided to the oard by National Biodiversity 

Authority and Government of Assam; and 

e) interest eamed fro m Term deposits with bank. 

2.. This notification shall be effective subj~~ct to the condi tions 1at 1\ssam State Biodiversity Board,-

(a) shall not engage in any commercial activity; 

(b) activities and lhe nature of the speciiicd i.ncome sl all remain unchanged througho ut the 

financial years; and 

(c) shall file re turn of income in accordance with the pr visio n of cla use (g) of sub-section ('•C) 

of section 139 of the Income-tax Act, 1961. 

3. This notification shall be deemed to have been applied for e financial Years 2015-16, 2016~17 and 

shall a pply with respect to financial years 2017-18,2018-19 and 201 -20. 

[Notification No.6 l /2017, F.No.300J96/l/2016~fJ'A-lj 

(Deeps ikha Sha rma) 

Direc tor, Covern.menl o( India 

Expla na tory Memorandum:-It is certified that no pers011 is being a . versdy affected by giving 

retrospective effect to this notification. . 

To 
The Manager, 
Government of India Press, 

Mayapuri P ress, 

New Delhi. 
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